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In2014,witha45percent
share,homegrownmobile
phonebrands likeMicromax,
Karbonn,LavaandIntex
ruledthedomesticmarket.
TheChinese, ledbyXiaomi,
whichhad justenteredthe
market,hadaminuscule
shareofonly9percent.
SouthKorea’sSamsungwas
thenumberoneplayer.Fin-
land’sNokia,onceadomi-
nantmobileplayer inthe
country,waswindingupits
devicebusinessamidafall-
ingmarketshare.
Thebig localboys

churnedout largevolumes
bysourcingwhite label3G,or
third-generationtechnology,
phones fromChinesemanu-
facturers,whichwere
stampedwithIndianbrand
logosandthenshippedtothe
country.Thesebrands lever-
agedtheiraggressiveretail
distributionnetworksand
playedonprice. Indiancon-
sumers lappedupthese
devices.Thehoneymoon,
however, lasted less thanfour
years. In2017, theshareof
homegrownbrandstumbled
toamere16percent.Manyof
thecompaniesshutshopas
Chinesebrands likeXiaomi,
VivoandOppomovedin
tograbover55percent
marketshare.
Adramatic twist followed

whenRelianceJio launched
4Gservices in2016, render-
ingthe large inventoryof3G
phonesheldbyIndian
brandsuseless.Theyhad
failedtoanticipate thespeed
of4Gadoption.
Chinesebrands leveraged

theirmassiveresearchand
development (R&D)centres
tooffer4Gphoneswithhigh-
qualitycamerasandother
premiumfeatures.Theyalso
brought intheirowntrusted

distributors,whosoldprod-
uctsat thinmargins.The
Indianbrandswiltedbefore
theChineseonslaught.
Thisgaphasonly

widened. Inthecalendar
year2025 (CY25), Indian
brandsaccountedforamere
1percentshareof thesmart-
phonemarket,while the
Chinesecontrolover73per
cent.Theremainingshare is
withSamsung,Apple Inc
andothernon-Indian,
non-Chineseplayers.

Incentivesfor Indians
Now,thegovernmenthas for
thefirst timeput togethera
plantotryandchangethe
gamebyencouraginghome-
grownplayers tobuilda
mobilebrand. Inanotifica-
tionundera~62,500crore
mobilephonemanufactur-
ingschemereleasedthis
monthithaspublishedrules
to incentiviseandsupport
Indianmobilebrands.
OfficialssaidtheMinistry

ofElectronicsandInforma-
tionTechnology(Meity)has
earmarkedaround~5,000
croreoutof the~62,500crore
for thefive-yearschemeand
thatmoneywillnotbeacon-
straint ifmore isneeded. IT
MinisterAshwiniVaishnaw
says thegovernment is look-
ingtosupportaroundthree
Indianmobilebrands.
Toensureonlyserious

playerscomein,Meityhas
listedsomeconditionsto
qualify:Thecompaniesmust
haveaminimumrevenueof
~1,000croreperannum;
Indiannationalsmusthold
at least51percentstake in
thecompany;anditmust
ownthemobilepatents in
thecountry.
Inreturnthegovernment

isofferinganincentivewhich
couldgoupto9.5percentof
sales—5percentonthe
incremental salesacompany

makeseachyear fromthe
phones,another1.5percent
if itbuyskeycomponents
suchasbatteriesandcamera
modules fromlocalplayers
and3percent forsettingupa
researchanddevelopment
(R&D)centre tobeauditedby
Meity.WithoutanR&Dfacil-
ityacompanywillnotbeeli-

gible for thescheme.
Will thebigpushfor

buildingIndianbranded
phoneswork?At least three
companieshavepublicly
showninterest—LavaInter-
national,NxtQuantumShift
Technologies, foundedby
MadhavShethwhobuilt
theChinesesmartphone

brandRealmeinIndia,and
Hyderabad-basedaudioelec-
tronicsmanufacturerMivi,
whichis just launching its
first5Gmobilephone.

Secondcoming
This,however, isnot thefirst
timethat thegovernment
has triedtopushhomegrown
mobilebrands.Theprevious
productionlinkedincentive
schemeformobiles,which
endedinfinancialyear2025-
26 (FY26),aimedtobuild
“nationalchampioncom-
panies”butdidnot takeoff.
Outof thefivehome-

growncompanieseligible
under thepreviousscheme
for incentives intherangeof
4-6percentofsales,only
DixonTechwasable tomeet
the incremental investment
andproductionvaluecriteria
eachyear toqualify.Dixon,
however, isanelectronics
manufacturingservices
player thatassemblesphones
foravarietyofbrandssuchas
LenovotoXiaomiand, there-
fore,couldnotcompetewith

itsclients tobuildabrandof
itsown.
Besides, theearlier

schemewasdesignedto
buildglobalscale inmobile
productionandpushexports
—bothofwhichit succeeded
indoing—rather thanbuild
anIndianmobilebrand.
Manyarguethat Indian

mobilecompanieshavenot
learnt fromtheirexperience.
SaidNeilShah, founderof

CounterpointResearch:“It’s
agoodstepbut it followsa
playbooksimilar towhat
Micromax,Karbonnand
Lavadid17yearsago—lever-
agingChina-baseddesign,
R&Dwithoutanyvertical IP
(intellectualproperty),
designoruniquedifferenti-
ated innovationexcept
competingonprice,market-
ingandchannel.These
vectorsareneithercorecom-
petenciesnor long-termsuc-
cessmarkers.Also the
definitionofR&Dinthe
schemeneedstobe
transparent,alongwiththe
auditprocess.”

AjaiChowdhry—
cofounder,HCL,andnow
chairmanof thegoverning
boardat theNationalQuan-
tumMission—whohasbeen
pushingtobuild Indian
mobilebrands, said, “We
mustgetbackat leasta11-20
percentshareof thesmart-
phonemarket to Indian
brandsfromnear-zero…the
aggressive incentivesoffered
bythegovernmentcanmake
ithappen.Wecan’tgiveaway
theIndianmarket toChina.
Weneedsecurephones for
India,anddesignourown
sovereignchips.”
At leastonecompany,

NxtQuantumShiftTechno-
logies,hasshownserious
intent. Ithadlaunchedthe
Ai+mobilebrandonlineon
ecommercewebsiteFlipkart
andhasalreadysoldover1
millionunits.
“Wewill surelyparticipate

intheschemetobuildan
Indianbrandmobilephone,”
NxtQuantum’sShethsaid.
“Thegovernmentdoes

notneedfly-by-nightoper-
ators, theyare lookingat2-3
players,whowillhaveto
compulsorily invest inR&D
first thatwill leadtorev-
enues.Wearealreadyaiming
togeta3-4percentshareof
themarket inthisfinancial
year.Wealsohopeto increase
ouraveragesellingprice from
~13,500to~15,000byDiwali,”
headded.Thecompanyhas
alreadyinvested$6million
onR&Dandisplanningto
spendatotalof$34million
(around~350crore)bynext
year inthisspace—money
thatwillgo intohiring
around80expats fromacross
theworldand300engineers
tohelpthem,apart from
buyingmachineryandbuild-
ingservers,amongother
heads.Ata laterstage, itwill
lookatcoinvestingwithcom-
panies formanufacturing
keycomponents.

Anopening
Thegoodnewsfor Indian
brands is that there’sanew
opening inthemarket.
AccordingtoShah,“There is
anopening inthesub-$150or
~15,000segmentwherethe
gaphasbeencreateddueto
chipflation(memorychip
priceshittingtheroofdueto
asupplycrunch).Major

brandsaremovingaway
fromitduetoprofitability
reasons, so thismarket
remainsunserved.”
However, thismarket is

still the largest involume
terms—accountingfor51per
centofsales.That iswhynew
brands likeBoltt,Ai+and
Mivihavepositionedthem-
selves inthissegment.
MidhulaDevabhaktuni,

cofounder,Mivi said: “Wesee
anopportunity inthisseg-
mentwithglobalplayers
movingout—ourfirstphone
ispositionedhereat~11,999.
Wealsoplantoparticipate in
thegovernmentschemeifwe
areeligible.”ShesaidMivi
hasbuilt thedesignof the
phonethroughits in-house
teamand, like inaudioprod-
ucts,will eventuallymanu-
facture thephonein-house.
But itviewstheminimum
revenuerequirementof
~1,000croreasadampener
fornewcompanies. It
requests, instead, thatcandi-
datesshouldbe judgedby
theirR&Dcapability.
Tobesure, thesub-

~15,000space isnotenough
forafirmtobuildandsustain
anIndianbrand—ithas to
play inthepremiumand
high-endsegments,where
theChinesedominateglo-
bally. Inthissegment, the
phonesgetmorecomplex.
Shethacknowledgedthis.

It’swhyhiscompanyis
alreadymakingthefirst
movewiththreemodels in
the~15,000-25,000bracket.
“Wearealreadycompeting
withtheChinese inthis
market.Wehavethreeprod-
ucts inthissegment,andthe
idea is toofferaproductwith
asimilarquality to thatof the
Chinese.”
Inamarketdominatedby

majorglobalmobilegiants,
canIndianbrands,with
their relatively limitedfinan-
cialheftandtechnology
know-how,holdtheirown
andmakeadent inthe
Indianmarket?
Themarketwillwatchfor

clues to theanswer.Appro-
priately, ITMinisterVaish-
nawappears tobeaiming
cautiously—incentives to
build threedomesticmobile
brandscouldbe just thepush
Indiarequires inthisvital
consumersector.

Howto tame thedragon
Search is heating up for a
homegrown Indianmobile phone
brand to take on the Chinese

The Chinese takeover
Share of mobile phone brands in Indianmarket (in%)

Source: Counterpoint Research
Note: Other brands in India's mobile phone segment market include
Finnish telecom player Nokia, South Korean giant Samsung, and
Cupertino, California-based Apple Inc, among others. Nokia shut down
its Indian plant in 2014
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FORM G

Date: October 2,2026
Place: Mumbai

INVITATION FOR EXPRESSION OF INTEREST FOR
COMET GRANITO PRIVATE LIMITED

OPERATING IN BUSINESS OF MANUFACTURING OF CERAMIC VITRIFIED TILES,
AT SURVEY NO.118, NATIONAL HIGHWAY NO.8-A, TAL MORBI, NAVA JAMBUDIYA,

GUJARAT, 363642 AND AT SURVEY NO. 169 P1 to P6 , RATAVIRDA,
WANKANER. MORBI, GUJARAT- 363 621.

(Under regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

Anil Kashi Drolia
Resolution Professional of Comet Granito Private Limited

Reg. No: IBBI/IPA-001/IP-P02327/2020-2021/13482
Correspondence address: 5th Floor, Building No. 4, Solitaire

Corporate Park, 451-452, Andheri-Kurla Road, Chakala,
Andheri East, Mumbai - 400093.

Registered Address: 508, Ekta Woods, Raheja Estate,
Kulupwadi, Borivali-East, Near National Park, Mumbai -400066.

1. Name of the corporate debtor along
withPAN&CIN/ LLPNo.

2. Address of the registered office

3. URLofwebsite
4. Details of place where majority of fixed

assets are located

5. Installed capacity of main products/
services

6. Quantity and value of main products /
services sold in last financial year

7. Number of employees/workmen
8. Further details including last available

financial statements (with schedules)
of two years, lists of creditors are
available at URL:

9. Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

10. Last date for receipt of expression of
interest

11. Date of issue of provisional list of
prospective resolution applicants

12. Last date for submission of objections
to provisional list

13. Date of issue of final list of prospective
resolution applicants

14. Date of issue of informat ion
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. Last date for submission of resolution
plans

16. Process email id to submit Expression
of Interest

17. Details of the corporate debtor’s
registration status asMSME

CometGranitoPrivate Limited
CIN:U26914GJ2006PTC049091
PAN:AACCC9062H
Registered Office: Survey No.118, National Highway No.8-
A,TalMorbi, Nava Jambudiya,Gujarat, India, 363642
NotAccessible
Morbi, Gujarat
Further details can be sought from the RP by sending an
email on cirp.comet@gmail.com
The Corporate Debtor operates two manufacturing units
engaged in the production of ceramic vitrified tiles, having a
combined installed capacity of 852 MT per day, as detailed
as below: Unit 1, situated at Survey No. 118P, NH-8A, Nava
Jambudiya, Morbi, has an installed capacity of 399 MT per
day. Unit 2, situated at Survey No. 169 P1 to P6 and
adjoining survey numbers at Ratavirda, Wankaner, with
installed production capacity of 453 MT per day, spread
across two production lines, one with a capacity of
approximately 13,500 square meters per day and the other
with a capacity of approximately 10,000 square meters per
day respectively.
Quantity- 3,42,640Boxes; Value-Rs. 41.29Crores

Two (2)
The details can be sought from the RP by sending an email
on cirp.comet@gmail.com
The list of creditors is also available on thewebsite of IBBI.

The detailed invitation for expression of interest which shall
include the eligibility for resolution applicants under section
25(2)(h) of the Code can be sought from the RP by sending
an email on cirp.comet@gmail.com
October 17, 2026

October 27, 2026

November 1, 2026

November 11, 2026

November 16, 2026

December 16, 2026

cirp.comet@gmail.com

Details not availablewith theRP

RELEVANT PARTICULARSSL.

fufonk MkmuyksM ,oa viyksM fd;s tkus o izkfIr djus dh rkjh[k] fufonk 'krsZ vkfn dk lEiw.kZ fooj.k
f o H k k x d h o s c l k b Z V www. s a r a sm i l k f ed . r a j a s t h an . gov. i n SPP Po r t a l , o a
http://eproc.rajasthan.gov.in ij vFkok la;a= dk;kZy; esa ns[kh tk ldrh gSA

No. :- RCDF/CFP-AJM/2026-27/6638-53 Date :- 30/09/2026

i'kq vkgkj l;a =a vtejs ij vuHq koh QekZs ls b&Z fufonk ds ek/;e ls fuEufyf[kr fufonk vkefa =r dh tkrh g%S &
Sr.
No. Name of Bid Tender ID: UBN No. Bid Value

Bid
Publishing

Date

Technical
Bid Opening

Date

01
Ik’kq vkgkj cSfxax] iSfdax] LVsfdax] yksfMax o

feujy feDlpj mRiknu rFkk iSfdax bR;kfn
Je dk;ZA

2026_RCDF
_601819_1

CDF2627SLRC
01035 1.20 djksM 29.09.2026 26.10.2026

02 dPpk eky vuyksfMax] MfEiax] f’k¶Vhax] iqjkuk
ckjnkuk cUMy bR;kfn Je dk;ZA

2026_RCDF
_601847_1

CDF2627SLOB
01034 90.00 yk[k 29.09.2026 26.10.2026

03 SUPPLY OF LIME STONE POWDER 2026_RCDF
_601859_1

CDF2627GLRC
01036 30.00 yk[k 29.09.2026 22.10.2026
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